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Imports from U. K. on Reciprocal Basis

1012. SHRI BIIOGENDRA JHA : Will 
the Minister of FOREIGN TRADE be 
pleased to state :

(a) whether the 1̂ 3!) Trade Agreement 
with the U. K. provides for duty-free entry 
of Chemicals, Machinery and Radio and 
Telecommunication parts etc into India on 
a reciprocal basis ; and

(b) if so, the measures being proposed 
to be taken by the Government of India 
with regard to the above and other item 
imported from the United Kingdom ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) No, Sir-

(b) Does not arise.

Indian Trade Delegation in U. K. and 
European Countries

1013. SHRI YAMUNA /RASAD
MANDAL : Will the Minister of
FOREIGN TRADE be pleased to state :

(a) whether a trade delegation, led by 
Shri L. N. Mishra, visited U. K. and some 
other European countiies during the month 
of May, 1971 ;

(b) if m>, the names of members of the 
delegation ; and

(c) the names of countries visited and 
the results achieved ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Yes, Sir.

(b) Shri L. N. Mishra, Minister of 
Foreign Trade ;

Shri I I . Lai, Secretary, Ministry of 
Foreign Trade ;

Shri B. N. Swarup, Joint Secretary, 
Ministry of Foreign Trade ;

Shri N. K. Singh, Official on Special 
Duty, Ministry of Foreign Trade.

(c) U. K. and Belgium. Discussions 
with the United Kingdom Government were 
held on the British proposal to impose a 15 
per cent tariff on impoits of cotton textiles 
from the Commonwealth Preference area and 
the abolition of quotas w.e.f. 1st Januaiy,
1972. During these discussions the Indian 
Delegation reiterated their strong opposition 
to the British proposal, in view of the 
adverse effects this would have on our exports 
of cotton textiles. The reaction of the British 
Government to the points made by the 
Indian side arc awaited.

In Belgium, India's trading problems 
with E.E.C. were discussed with the 
E.E.C. officials. During these discussions 
it was agreed that a continuous dialogue 
between India and the E. E. C. must be 
maintained and further discussions with a 
view to the conclusion of the com mercial 
co-operation agreement would be resumed 
shortly.

Bun on Import of Certain Items

1014. SHRI TRIDIB CHAUDHURI : 
Will the Minister of FOREIGN TRADE be 
pleased to state :

(a) whether there was any prior 
consultation between the Videsh Vyapar 
Mantralaya and the Department of Technical 
Development under the Audyogik Vikas 
Mantralaya before 51 additional items were 
recently taken out of the import list and the 
list of items dropped were on the basis of
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the recommendations flowing out of such 
joint Consultations ; and

(b) the reasons for variations, if any, 
from the recommended list if there were any 
such variations ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) and (b). 170 items
and not 51 items have been taken ofl the 
permissible list of imports during April l*)71— 
March 1972 period. The decision to ban 
import of these items has been taken on the 
basis of the recommendations of the 
D. G. T. D. and other technical authorities 
concerned. No items recommended by the 
technical authorities for banning have been 
dropped from the list of items taken off 
the permissible list of imports.

Publicity to Pak Army Atrocities in 
Fast Bengal

1015. SHRI SAMAR GUHA : Will
the Minister of INFORMATION AND 
BROADCASTING be pleased to state :

(a) whether Government have brought 
out any publications about the atrocities 
committed by the Pakistan army in killing 
civilian population of East Bengal and 
destroying universities, colleges, schools, 
hospitals, mosques, temples, libraries, news 
paper offices, bustees and villages there ; 
and

(b) if not, whether such publicity 
•ffort will be undertaken without delay ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA): (a) Yes, Sir.

(b) Does not arise.
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‘May Day’ as a Paid Holiday

1017. SHRI S. A. MURUGANAN- 
THAM : Will the PRIME MINISTER be
pleased to state :

(a) whether the question of declaring 
May 1st as a paid holiday ha9 been consi
dered by Government ; and

(b) if so, the decision taken thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SHRI RAM N1WAS MIRDHA) : (a) and
(b). The question of declaring May 1st as 
a paid holiday for Central Government 
employees had been examined, and the 
conclusion reached was that the total 
number of 16 National and festival holidays 
given each year could not be exceeded, and




